
fIt 

Paqjaf) am! B_ryan .. till 27.11.86. duriq 
die correDt marketin8 seasOD. 

(c) and (d). No taqets of procurement 
IIaw been bed, as paddy is bouabt by the 
Pood Corporation of India and other public 
procarlq aaeocies to extend price support 
to farmers, wbereas rice is procured from 
millon/traders uDder statutory leVy. 

....... ef MEG prices by ... 1 •• 
PetNdae_IQlJa Li_lted 

4351. SHill P. KOLANDAIVBLU: 
WUl the MiDistel' 01 INDUSTRY be pleased 
to state: 

(8) .bet.r it is a fact that Indian 
Petrochemicals Limited raised MEG prices 
,..... as. 13.'00/- per tonne in Marcb, 
1916: te Ra. 15.900/- per tODDe from April 
1 '16 onwards; 

(b) if so, the reasons thereof; and 

(c) the reaction of Government tbereto ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PBTIlOCHEMICALS IN THE MINISTRY 
OF INDUSTR.Y (SHRl R. K. JAI-
CHANDRA SINGH): (a) to (c). No, Sir. 
Durio. 1'8 S - 8 6, the price of MEG was 
... 15.S00/- per tonne which was raised 
by Indian Petrochemicals Corporation 
Limited (IPCL) by Rs. 400/- per tooDe from 
1st April, 1986 to partially offset tbe 
iDcrcaIe. in tbe input cost. However. I PCL 
offered durina February-March 1986 a 
trade diJcoUDt of Rs. 2,000/- per tonne to 
MIl a Iarp stock accumulations-

Power ga ... SoatberD RegiOD 

4358. DR. P. VALLAL PBRUMAN: 
Will the Minister of ENERGY be pleaso4 
to state : 

(a) the prevailinl power aap in the 
Boada •• RcaioD aad the anticipated pp iD 
dlat &elliOD in 2000 AD; 

(b) whether tbe power sbortaae in tbe 
s.atberD Reaaoo will be made up by iustat-
IiD& power stations by brio.ina coal from 
N.r,bern lodi&; aud 

i~O 

(c) whether there is any proposal for 
UsiOllilDite for improviDI tbe power sector 
aDd if sb, tbe details thereof? 

THE MINISTER OF STA TB IN THB 
DEPARTMENT OF POWEll IN THE 
MINISTRY OF ENERGY (SHill M ATI 
SUSHILA ROHTAGI) : (a) Durml the 
period April-OCtober. 1986, the eDeru 
shortage in tbe Southem Resion' was of tbe 
order of 12 per ceot. The power position 
in tbe year 2000 A. D. can be determined 
after the power proarammes in the Biahtll 
and Nintb Plan periods are formulated. 

(b) For coal-based thermal power 
stations in tbe Southern Region, lintalel 
with coal fields in tne country already exist 
and further linkages could be considered, if 
necessary. 

(c) In the Southern Region, the Neyveli 
Ligoite Corporation·s Thermal Power 
Station-J with a capacity of 600 MW is 
already in operation. Second Mine Cut aDd 
Second Mine Cut Extension power stations 
have been sanctioned with a capacity of 630 
M Wand 840 M W respectively. One unit 
at Second Mine Cut bas already beeD com-
missioned. 

Plytrood uaits in Orissa 

4359 SHRI SRIBALLAV PAMI-
GRAHl: Will the Minister of INDUSTRY 
be pleased to state : 

(a> the number and places where plywood 
units are fUDctioniDI at pnsent ~n tbe State 
of Orissa; 

(b) whether the State of Oriss, bas 
requested the Uoion G'lvemment for open-
iDS more plywood units in tbat State; and 

(c) if so, tbe Dumber of productioD 
u 1 Its of plywood proposed to be set up is 
Orissa aloDlWitb tbe places identified for the 
location or sueb wits ? 

THB MINISTER. OF STATE IN THB 
DEPAR.TMENT OF INDUSTRIAL DEVE-
LOPMENT IN THE MINISTR.Y OF 
INDUSTRY (SHRI M. ARUNACHALAM): 



i21 AGRAHA Y ANA 11, 1908 (SAKA) J.2~ 

<a> At present there is DO plywood unit in 
production in tbe Organised Sector in tbe 
State of Orissa. 

'(b) and (c). Based on tbe recommenda-
tiOM of the State Government or Orissa, 
two approvals were granted for tbe estabUsh-
ment of Plywood Units at Bolaogir and 
Puri Districts of Orissa. 

Iadastry spoDsored power projects 

1.360. SHRIMATI KISHORI SINHA: 
Will the Minister of ENERGY be pleased to 
state: 

(a) whether industry sponsored power 
proje~ts would be !lanctioned for specific 
industrial belts which face chronic power 
shortages; 

(b) if so, whether State Electricity 
Boards and National Thermal Power cor-
poration have reservations about them; 
and 

(c) which are the industria) belts s~lec­
ted for granting such industry sponsored 
power projects? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI): (a) and (d) The 
policy with regard to the generation Bnd 
distribution' of electricity is regulated by the 
IDdustrial Policy Resolution of 1956. The 
expansion of existing privately owned utilities 
or the establishment of new units in tbe 
private sector is Dot precluded under the 
Resolution. The installation of captive 
power ptants is also being permitted, parti-
cularly where tbe requirement of power is 
larae and continuous aDd reliable power 
supply is necessary. 

Specific proposals for installation of 
power projects are considered 00 the merits 
of _cb case, in tbe liabt of the above 
policy. 

(c) No sucb selection bas beeD made by 
Government. 

Priori" to worken of pri~.te seetor 
ID employment 

436 1. SHR.I RAM BAHADUR 
SINGH: Will the Minister of INDU$TR Y 
be pleuod to state : 

(a) whetber Government have decided to 
give priority to tbe workers of the closed 
units in the private sector for emplOYlDCllt 
in the public sector; 

(b) whether any circular in tlria r.-rd 
bas been issued by tbe Department of Public 
Enterprises; and 

(c) if so, tbe details tbereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER.PR.I-
SES IN THE MiNISTRY OF INDUSTRY 
(PROF. K. K. TEWARY) : (a) to (c). No 
sucb general decision has been taken. But 
in the case of Union Carbide Factory at 
Bhopal, as Madhya Pradesh' Government 
decided to close that Factory, Government 
have advised the Central public Sector UDder-
takings located in Madhya Pradesh to pve 
preference to tbe employment of tbe retren-
cbed employees, if nec.t;S~ry, by relaxing tbe 
age limit and the order of priority for 
employment jf they arc otherwise suitable to 
be employed. 

New power projects in ICera .. 

4362. SHRl THAMPAN THOMAS: 
W ill the Minister of ENERG Y be pleased to 
state: . 

(a) whether there is any proposal to set 
up any hydroelectric. atomic or solar eoeray 
power projects in Kerala; and 

(b) if so J the de: tails tbereof ? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENER.GY (SHRIMATI 
SUSHILA R.OHTAGI): (a) and (b). lb. 
following bydro-eJectric project$ in kerala 
are under CODstruction/saDcdoDed by the 
PianDin8 Commission : 

Idamalayar 
Kakkad 
Kallada 
Lower Periyar 
PuyaDkutty St. I 
Madupatty 
Malampuzha 
MuvattapuZba 
Cbtmooi 

IllStalW CtlJlllClty 
(MW) 

2 X 37.5 
2X2S 
2X7.5 
3X60 
2X 120 
lX2 
1 X 2.5 
IX6 
1 X 3.S 




